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O R DE R (ORAL)

By Hon'ble Shri A.V.Haridasan,Vice-Chairman(J)

1. The applicants who ars working as Telesgraph Masterz
in the department of Telecommunication, aro aggrioved by
the fact that in implsmentation of the Report of the fourth
Pay Commission, they have besn given the pay scals of

Rs., 1400-2300/- in replacemant of the pre-revised pay scalc
of Rs. 425-600/~ whils, accarding to them, persons who

were in the lower pay scales, have.been given a higher

pay scals of Rs. 1640-2900/- which act is vidlative of tho
principle of equality enshrined in Articles 14 & 16 of t ha
Constitution, The applicants have, th-refore, prayed that
the respondants may be directed to extaend to them higber
pay scale of Rs. 1640-2900/-, It has been alleged in tho

applimtion that the applicants are in no uay performing

Less Ser o .
the duties of gereveus naturse thaen that of those who have
w e [0

been placed in the scale of Rs. 1640-2900/=-, therefors, it
is inequitabls not to sxtend to them the higher pay scalo
of Rs, 1640-2900/-,

2, This applicatisn has been filad by 90 aoplicants,
AR Mise, Petition for joining together and sesking reliaf
in one single application has been filed, Since all tha
applicants have breught common cause of action, the Misc,
Potition for joining tegether is allowed. But on a parusal

of the pleadings in this application and after hearing tho

lsarnad counsel of the applicants, we find that this is not a

mattar in which the Tribunal sheuld intervene. It is for the

Export Bodiss like the Pay Commission to go into the degroo -

(e

of responsibility and nature of dutiss attached with each

post and t?ﬂptBSCtibe the pay scale for such posts
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3, It was becauss of implemantation of the Roport |
of the Fourth Pay Commission that the applicants havg bae:
given the scals of Rs, 1400-2300/-, If the applicants
are aggrieved by the revissd Pay scales given to them,
the proper remedy for them is to approach the Fifth Pay
Commission which is noy considering th$s~;ZéZ’%'”jfj/f‘“?gf*L

4, Jith the abeve observations, finding no reasgn tmlf
admit this application angd to deal with further, this L
U.A. is rejected under Sectisn 19(3) of the Administratiue?f
Tribunal's Act, |

There is no ordor as to costs,

(éﬁg;gngogai/’/:> ( A. JoHaridasan)
er(A) Vice-Chairman(3d)




